
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 06 of 2021  (SZ) 

 

In the matter of: 

Tribunal on its own motion-SUO MOTU Based on The News Item in the Hindu 

Newspaper Edition Dated:21.12.2020, "Vilinjiambakkam Lake shrunk due to 

Encroachment. 

                                                                                   

Versus 

1. Public Works Department,  

Govt. Secretariat, Fort St. George.  

Chennai, and others 

                                                                                  …Respondent(s) 
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Through 

Dr. D. Shanmuganathan 

Standing Counsel of Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

 

DATE: 07.03.2025 



1



2



3



4

06

DATE : 06.03.2025




 

Eviction Process 

 

 

 

 

 

 

 

5



 

Eviction Process 

 

 

 

 

 

 

 

6



 

Eviction Process 

 

 

 

 

 

 

 

 

7



 

Eviction Process 

 

 

 

 

 

 

8




